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III. Other MeasUI'8S 

13. In various development 
programmes Including the20-Polnt 
Programme. care should be taken 
to see that minorities secure In a 
fair and adequate measure the 
benefits flowing therefrom In the 
various committees which are set 
up to oversee the implementation 
of such programmes, members of 
these communities should be 
actively involved. 

14. Apartfromthe above general Issues 
there are various local problems 
which develop Into needless irritants 
to minorities. For instance 
encroachment of wake properties 
and on graveyards have led to 
protests and grievances In some 
places. Suitable steps should be 
taken to deal with such problems 
on an expeditious and satisfactory 
basis. 

15. Problems relating to minorities need 
to be attended to on a continuing 
basis so that apprehensions are 
allayed and genuine grievances 
redressed. To facilitate this, a 
special cen will be created in the 
Ministry of Home Affairs to deal 
wlh mattelS relating to minorities. 

IEtvIsh) 
Appllcellona for Co"".,.1on of ...... 

Hold Into F .... Hold 

3005. DR. LAXMINARAYAN 
PAN>EY: 

PROF. RITA VERMA: 
DR. G.L KANAWIA: 
StR GOVINORAO NIKAM: 

Will the "inlster" of URBAN 
oeveLOPt.Ef{T be pleued to state: 

" 00 the nurrMr of applicatIonS received 
." DDA for ~ 01 ~ bold LtG. 
MO. "Sef Ftnancing IChimI houses into 

tree hold and houses built on plots tIll dat~; 

(b) the total numbero' houses conver1ed 
into free hold till date, category-wise; and 

Cc) the steps Government propose to 
t~ke to dispose of the pending applications? 

THE MINISTER OF STATE IN" THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Number of 
applications received by ODA for conversion 
'rom leasehold into freehold is as under:-

LIG Flats - 76 

MIG Flats -197 

SFS Aats -206 

Buib-up plots -2074 

(b) Conveyance Oeedhave been issued 
as under:-

ltG Flats " -6 

MIG Flats -13 

SFS Flats -7 

Buib up plots -170 

(c) Steps are being taken by DDA to 
streamline the procedure and vigorous 
monitoring of applications, convening of 
senior level meetings to clarify doubts and 
reducingdelaysforensurlngspeedydisposal 
of applications. 

[Translat~ 

Bomb Blast In Jammu 

3006. SHRI RAJENDRA AGNIHOTRI: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(8) the number of persons kHled and 
injured as a ntSu. of a bomb blast In a bus In 
Janmu recently; " 

(b) the dttJlIs of cof1ll8nsation paid to 




